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Proposal for reducing the retirement 
age of Central Government employees 

216. SHRIMATI HAMIDA    HABIB- 
ULLAH: 

SHRI SAWAISINGH SISODIA: 
SHRI PRAKASH MEHROTRA: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether there is any proposal 
under Government's consideration to 
reduce the retirement age of Central 
Government employees to 55 years; 
and 

(b) if so, what are the details 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRl P. VENKATASUBBAIAH): (a) 
No, Sir. 

(b)  Does not arise. 

 

Reservation for Scheduled Castes and 
Scheduled Tribes in Government services 

in U.P. 

217. SHRi JAGDISH PRASAD 
MATHUR; 

SHRI HARISHANKAR 
BHABHRA: 

SHRi SUNDER SINGH 
BHANDARI: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that the 
Banarsi Das Government in Uttar 
Pradesh had revoked the special re- 
servation for Scheduled Castes and 
Scheduled Tribes in respect of pro- 
motions in Government services but 
the same has since been restored; 
and 

(b) what is the reaction of the 
Central Government in the matter?] 

 

f[THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRi YOGENDRA MAKWANA): 
(a) and (b) Grant of concessions for 
members of Scheduled Castes and 
Scheduled Tribes in respect of pro- 
motions in; State services is within 
the purview of the respective State 
Governments, we have however call- 
ed for a detailed report in the matter 
from the Government of Uttar Pra- 
desh and as soon as the information is 
received from the State Government, 
it will be laid on the Table of the 
House.] 

|[ ]   English translation 


